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MINISTRY OF STERL AND MINES (SHRI
SHATINAWAZ xm) : w m, Sir,

" {b) Dounotsme. ;
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2653 SHRI VAYALAR RAVI: Will the
Minister of LABOUR AND REHABILITA.
TION be pleased to state s .

(a) whether Government have received any

representation to establish the proposed voca-

tional ‘training centre for technicians with the
aid of the Switzerland Industrial Development
Aumociation in Kerala ; and

(b) if so, the reaction thereto ? ;
THE MINISTER OF LABOUR AND

REHABILITATION (SHRI R. K. KHADIL-
KAR) : (a) Yes. :

(b) At the request of the Government of
India, a joint mission consisting of one I. L. O.

expert and one expert from the Swedish Inter.

national Development Authority (SIDA), and

not the Switzerland Industrial Development:

Association, visited India and ' submitted a
report for the establishment of an Advanced
Training Institute for Electronics and Process
Instrumentation, The manu*u under contie

derstion, =

Dandak §. A. §. Examination for Danda- - -

2654, SHRI ARVIND NETAM : Will the
Minister ‘of LABOUR AND REHASILITA
TION be pleared to state ;-

(a)- whether the D_lndlk S.A. 8- enmina_-
tion isopen for Dandakaranya employees. an

awlwleauomcpcmcuhrmluiudon;nnd :

(b) ifhhtbrapmiculn orgnni:mon.the 3
-amanjton, the Labour. Welfare Officer and &

- gunrd, Lua,chehboumwmdviohumq

rwomthereaf?

'I‘HE MINISTER Ol" MBOUR AND

REHAMMEI’AT!‘ON (SHRY R, K. KHADH-
RAR) (8 4. (8. The idormasion b b

ﬂmmmsmmvsmmmm:A'
‘Wil the Migister of smm.mm be
' plmdlomu: .

2656, smu AMAR NATEH cmwmf‘f

(8) whether the prioe of soft mke;nwht”

'buminﬂnntoamm and

. {b) themlﬂmtherefmmdtheuepluicn ‘
to ensure thatooalinmpphedmthemwm
uttbeoonu'dled rm? TR

THE MINISTER OF ‘STATE IN THE
MINISTRY OF STEEL AND MINES (SHRI
SHAHNAWAZ KHAN) : (a) No, Sir.

~ (b) Does not arise.

.
sty

1200 hrs. '
CALLING ATTENTION TO. MATTER
OF URGENT PUBLIC INPORTANCE -

RerorTep LaTHI CxAmcE oN Wonkm w
Mvsonn Gmwmlfm ;

" SHRI K. LAKKAPPA (Tumkur): I call
the attention of the Minister of Home ABairs
to the following matter of urgent public
importance and request that henuy make a
ltltement thercon

“Thn reporbed recent hthi chntga on
workers. in Mysore Oéments Ltd., -Mysore
“ vesulting in  scvere m,lm-ies to  several.
workers.". :

THR MINISTER. OF STATE. IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT): Sir, The Goverament of
Mysore have reported that on Hauftermm
of - the . 28th November, 1971, tbnwm'kmof %
the . Mysore: Cements Limited, - Ammasindra
went, .on strike- om:eeeim;infomaﬁonthul

" sWerper ladbm anaulted by o wstch ud.,

wied official of the Corapany. Thhledm;n

pelted stones and & bottle comtaining ‘peteolat,

) the police post, _'!‘odhpme the riotous tagh,
wz po%mumd wmhi-chugq mdme nfj





